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No. 01 
2.05 PM Ch. Fateh Singh, Hon’ble Speaker Pro-tem-in-chair. 

                 NATIONAL SONG (VANDE MATARAM) 
1. 2.06 

PM 
OBSERVANCE OF SILENCE: 
Being the First sitting of the Sixth Assembly constituted after the 
General Election held in February 2015; the Members observed two 
minutes silence to mark the solemnity of the occasion.  

2. 2.09 
PM 

PAPERS LAID ON THE TABLE: 
Assembly Secretary laid a copy of the Notification No. 308/DL-LA/2015, 
dated  11th February 2015  of  the  Election   Commission   of  India 
regarding the results of General Elections to  the  Legislative  Assembly 
of the National Capital Territory of Delhi held on 07th February 2015. 
 

3. 2.10 
PM 

OATH OR AFFIRMATION: 
Members made/subscribed Oath or Affirmation and signed 

the Roll of Members and assumed their seats in the House. 
                                      OATH 
                    Hindi             57 
                    English          03 
                    Urdu              02 
                    Sanskrit         01 
                    Punjabi          03 
                    Maithili          03  
                                     AFFIRMATION 

                    Hindi             01 
 

4. 3.31 
PM 

Election of the Speaker: 
1. Sh. Manish Sisodia, Hon’ble Deputy Chief Minister moved the 

following motion: 
    “That Sh. Ram Niwas Goel, a Member of this House be chosen as the 

Speaker of this House.”   
Shri Girish Soni seconded the Motion. 

2. Sh. S.K. Bagga, Hon’ble MLA moved the following motion: 
    “That Sh. Ram Niwas Goel, a Member of this House be chosen as the 

Speaker of this House.”   
    Smt. Pramila Tokas seconded the Motion. 
3. Sh. Pankaj Pushkar, Hon’ble MLA moved the following motion: 
    “That Sh. Ram Niwas Goel, a Member of this House be chosen as the 

Speaker of this House.”   
    Sh. Madan Lal seconded the Motion. 



4. Sh. Manoj Kumar, Hon’ble MLA moved the following motion: 
    “That Sh. Ram Niwas Goel, a Member of this House be chosen as the 

Speaker of this House.”   
    Sh. Ajay Dutt seconded the Motion. 
5. Ms. Alka Lamba, Hon’ble MLA moved the following motion: 
    “That Sh. Ram Niwas Goel, a Member of this House be chosen as the 

Speaker of this House.”   
    Sh. Praveen Kumar seconded the Motion. 
6. Sh. Anil Kumar Bajpai, Hon’ble MLA moved the following motion: 
    “That Sh. Ram Niwas Goel, a Member of this House be chosen as the 

Speaker of this House.”   
    Sh. Sanjeev Jha seconded the Motion. 

5. 3:37 
PM 

The Motion moved by Shri Manish Sisodia , Hon’ble Dy. Chief Minister 
and seconded by Shri Girish Soni was put to vote and adopted by voice-
vote. 

6. 3:38 
PM 

The Chair stated that the first Motion has been carried.  So, the other 
Motions need not be taken up for consideration as per Sub – Rule (4) of 
Rule – 8 of ‘Rules of Procedure and Conduct of Business in the House’. 
The Speaker pro-tem announced that Shri Ram Niwas Goel has been  
elected as the Speaker of the Legislative Assembly. 
He requested Shri Arvind Kejriwal, Chief Minister and Sh. Vijender 
Gupta, Leader of Bhartiya Janta Party to escort the newly elected 
Speaker to the Chair. 
 

7. 3:40 
PM 

Shri Ram Niwas Goel, Hon’ble Speaker in Chair. 

8. 3:41 
PM 

The following Members congratulated Shri Ram Niwas Goel 
on his election as Speaker : 
1. Sh. Arvind Kejriwal, Hon’ble Chief Minister 
2. Sh. Vijender Gupta, Leader of BJP 
3. Sh. Manish Sisodia, Hon’ble Dy. Chief Minister 
 

9. 3:47 
PM 

Hon’ble Speaker thanked all the Members of the House for  
electing him as Speaker and assured to conduct the proceedings  
judiciously and impartially. 

 
10. 3.55 

PM 
Election of the Deputy Speaker: 
1. Sh. Manish Sisodia, Hon’ble Deputy Chief Minister moved the 

following motion: 
    “That Smt. Bandana Kumari, a Member of this House be chosen as 

the Deputy Speaker of this House.”   
    Shri Parveen Kumar seconded the Motion. 
2. Sh. Sanjeev Jha, Hon’ble MLA moved the following motion: 
    “That Smt. Bandana Kumari, a Member of this House be chosen as 

the Deputy Speaker of this House.”   
    Shri Pankaj Pushkar seconded the Motion. 



3. Sh. Madan Lal, Hon’ble MLA moved the following motion: 
    “That Smt. Bandana Kumari, a Member of this House be chosen as 

the Deputy Speaker of this House.”   
    Shri S.K. Bagga seconded the Motion. 
4. Sh. Raju Dhingan, Hon’ble MLA moved the following motion: 
    “That Smt. Bandana Kumari, a Member of this House be chosen as 

the Deputy Speaker of this House.”   
    Shri Girish Soni seconded the Motion. 
5. Sh. Manoj Kumar, Hon’ble MLA moved the following motion: 
    “That Smt. Bandana Kumari, a Member of this House be chosen as 

the Deputy Speaker of this House.”   
    Shri Anil Kumar Bajpai seconded the Motion. 
6. Smt. Pramila Tokas, Hon’ble MLA moved the following motion: 
    “That Smt. Bandana Kumari, a Member of this House be chosen as 

the Deputy Speaker of this House.”   
    Ms. Alka Lamba seconded the Motion. 

11. 3.59 
PM 

The Motion moved by Shri Manish Sisodia, Deputy Chief Minister and 
seconded by Shri Praveen Kumar was put to vote and adopted by voice-
vote. 

12. 4:00 
PM 

The Chair stated that the first Motion has been carried.  So, the other 
Motions need not be taken up for consideration as per Sub – Rule (4) of 
Rule – 9 of ‘Rules of Procedure and Conduct of Business in the House’. 
Hon’ble Spaker announced that Smt. Bandana Kumari has been  
elected as the Deputy Speaker of the Legislative Assembly. 

13. 4.01 
PM 

The Shri Manish Sisodia ,  Hon’ble Deputy Chief Minister congratulated  
 Smt. Bandana Kumari on his election as Deputy Speaker. 

14. 4.02 
PM 

Smt. Bandana Kumari thanked all the Members of the House for electing him as      
Speaker and assured to fulfill the aspirations of the Members of the  
House. 

15. 4.05 
PM 

The Chair adjourned the House upto 11.00 AM on Tuesday, 24th  
February, 2015. 

 
 
Delhi                        L.R. Garg 
23rd February, 2015             Secretary 
 
 
                                   
 


